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Lakshadweep  group  of   islands    was 
.approved; and 

(b) if so, what are the specific schemes 
approved for tourism development in these 
islands and a'lso the time-bound targets fixed 
in each case? 

THE MINISTER OF TOURISM 
(MUFTI MOHD.   SAYEED): (a) 

and (b) Yes, Sir. It was decided that a 
programme for tourism should be worked out 
as an integrated package However, no 
specific schemes were approved for tourism 
development in these Islands. 

Talks with Afghan  Foreign Minister 

715. SHRI SUBAS MOHANTY: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Foreign Minister of 
Afghanistan visited India in the last week of 
February, 1987; and 

(b) if so, the nature of discussions held 
with him and the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): (a) Yes, Sir. 

(b) Views were exchanged on matters of 
mutual interest. It was agreed that both sides 
will continue the dialogue. The decision to 
hold the next session of the Indo-Afghan 
Joint Commission in Kabul later this year 
wag reiterated. 
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Indo-Soviet trade 

717. SHRI SUBAS MOHANTY: 
Will the Minister of COMMERCE be 
pleased to state; 

(a) whether it is a feet that Indc-Soviet 
trade is being expanded; and 

(b) if so, what are the detail* of the 
items to be imported from Russia and the 
items to be exported to Russia during the year 
1987-88? 

THE MINISTER OF .STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSHI): (a) Yes, Sir; the Indo-Soviet 
Annual Trade Protocol for the year 1987 
envisages a total trade turnover for Rs. 
38,000. It is proposed "to increase Indo-
'Soviet trade turnover by 2.5 times by 1992. 

(b) The Trade between India and USSR is 
conducted on calender year basis. During 
1987 the items of import from -the Soviet 
Union include machinery and equipment, oil 
and petroleum products, fertilizers, chemicals 
and pharmaceutical products, non-ferrous 
metals and other miscellaneous products. The 
items of export from India include 
agricultural products, minerals and ores, 
chemicals and allied products, leather and lea-
ther manufactures, textiles, engineering  
goods   and    other    miscellaneous 

Dowry cases of burning of women 

718. DR. HASHIM KIDWAI; Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) what is the number of cases of burnlner 
of women in the country on 

account of dowry   during   the   year 1986; 

(b) what are the corresponding figures of 
these cases during the year 1984 and 1986; 

(c) what is the number of cases registered 
during these three years; and  

(d) what is the number of persons 
convicted for this  offence during the above 
period  

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND THE 
MINISTER OF STATE IN. THE MINISTRY 
OF HOME AFFAIRS (SHRl P. 
CHIDAMBARAM) : (a) to (c) Available 
information is laid on the Table of the House. 
[See Appendix CXLI Annexure No. 21-A]. 

(b) Information regarding convictions is 
not compiled at the centre. 

Export of tea, coffee and rtugar 

719. DR. MOHD. HASHIM' KIDWAI: 
Will the Minister of COMMERCE be pleased 
to state: 

(a) the quantum of tea, coffee and sugar 
exported during the the last three years; 

(b) whether there has been any increase 
or decrease in the export of these items during 
the current financial year; and 

(c) the details of steps taken by 
Government to promote exports of these 
items? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P.   R.   
DAS MUNSHI):     («) 


